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hlPORTANCI! OF TOBACCO UNDER 
P.L. 480 

5456. SHRI BEDBARATA BARUA 
Will the Mini,ter of COMMERCE he 
pleaseo to state : 

(a) whether tobacco is inclu!led as one 
of the items in P.L. 480; and 

(b) if so, the value of tooacco imported 
during the last five years ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFI QURf.SHI) : (a) Yes, Sir. 

(b) The value of import of unmanu-
factured tobacco mainly under P.l. 480 
durins the years 1962-63 to 1967-68 (uptn 
Aug. '67) is as follows: 

Year Value in Rs. 
Lakhs 

1962-63 137· 23 
1963-64 82·64 
1964-65 39·34 
1965-66 2·27 
1966-67 23·67 
1967-68 (uplO AUI. '67) 131·42 

Loss OF MACHINERY .. T DUAGAPUR SraL 
FLANl 

54!.7. SHRJ GHA YOOR ALI KHAN : 
Will the Minister of STEEL, MINES 
AND METALS be pleae;ed to state : 

(a) whether machinery worth crora of 
rupees has beer, damaged at Durppur Steel 
Plant; 

(b) if so, the reasons therefor; and 

(e) the action t'''e:) oy G<ovcmment to 
improve the conditions? 

THE MINISTER OF STEEL MINES 
AND METALS (D"-. CHANNA REDDY) . 
(a) t" (c) Presumably the reference is to the 
damase to the Coke Ovenl at l)urppur 
The details of this ha~ beoD .j~n in the 
ReJ:0rt of tbe .... nde Committee "'Ncb bas 
already been laid on the Table of tbe tloolle 
"I'd Govcrnment"a decisions OD the _0-... 
mendarions of the Report have been Indi-
cated in their Resolution dated lhe 19th 
July. 1967, a copy of which WI.!' 0110 laid 
on the Table "f the Hou!IC. 

PANDE CCMMllTf.f REPORT 

5458. SHRI KEDAR PASWAN : 
Will the Minister of STEEL. MINES AND 
METALS be pleased to stble : 

(a) whether the full iext of the Pande 
Committee Report has 1I0t hoen made 
public; alld 

(b) if so, tbe reasons therefor? 

THE MINISTER OF STEEL, MINES 
AND METALS (DR. CHANNA REDDY) : 
(al No, Sir. 

(b) Does not arise 
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